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were laid in the 7 districts, and the
results of demonstrationi are very
encouraging. May I know whether
any assessment has/been made as to
the cost of production in these demon-
strated areas and if so, how far the
cost of production is proportlonate to
the agriculturists’ standard of purchas-
ing materials, seeds, fertiliser, etc.?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas): The
very object of this intensive agricul-
tural programme is not to convert bad
fields into good fields. That is not the
idea. The idea iz to make guod fields
better fields and better fields much
better fields. With regard to the
assessment of the results, of this ex-
periment, we may say it is quite en-
couraging. In the district of Shaha-
bad, the percentage of increase in
rabi product\on in demonstration plots
during the year 1961-62 ranged from
49 to 244. In West Godavari, the
highest increase was 83 per cent. In
Tanjore, the increases have ranged
from 8 to 50 per cent. In Aligarh,
the increases were of the order of 29
to 82 per cent. So, the results have
been quite eéncouraging. With regeard
to the consumption of fertilisers even
from the statement you will find that
it has increaseq from 54,000 tons oif
nitrogenous fertilisers to 80,000 tons in
1961-62.

Shri S. C. Samanta: From the state-
ment I find that soil-testing laborator-
fes will be established in each of the
package districts. May I know whe-
ther the farmers will have to pay any
fee for this? In the meantims, may
I know whether the State Govern-
ments are charging anything for giv-
isg these facilities?

Shri A. M. Thomas: My information
is that there would not be any charge
for soil-testing.

Shri P. C. Bordoah: May Know
how far the production potenﬁal of
thess districts is expected to rise as a
result of the implémentation of  the
icteme and Wwhat is the amourt of
estimated Increase in productiori?
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Shri A. M. Thomas: My hon. col-
league, the Paﬂmnentaxy Secretary,
has answered that it is expected to
increase by 40 to 60 per cent The
general increase in production in the
country is expected to be 31.3 per cent
in the next five years, whereas in
these dxstncts the produchon is ex-
pected to rise by 40 to 60 per cent.

Shri M. K. Kumaran: We were told
earlier in the session that the pro-
gramme was not taken up in the two
districts in Kerala. May I know whe-
ther there is any special difficulty in
t2c wey of implementation of the pro-
gramme there?

Shr{ A. M. Thomas: Various preli-
minary steps have already been taken
in the two districts of Palghat and
Alleppy, which have been selected in
Kerala.

. Shri R. G. Dubey: Is it a fact that

Shri Santhanam made a very careful
study of the scheme in Madras and
has made some constructive sugges-
tions and if so, what action has been
taken in regard to them?

Shri A. M. Thomas:
are being taken.
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Proper steps

Shri Shinde: By intensive cultivation,
the production is expecteq to in-
crease.

Tourists from Foreign Countries

*1409. Shri Indrajit Gupta: Will the
Minister of Transport and Communi-
cations be pleased to state:

(&) whether there is any restriction
on the number of tourists from foreign
countries wishing to visit India for
sight-seeing purposes;

{b) if so, whether such restriction is
uniformly applicable to tourists from
Y1l the countries;
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(c) whether restriction is same in
the case of American and Russian
tourists; and

(d) if not, the reasons for not allow-
ing unrestricted entry to bona fide
tourists?

The Minister of Shipping in the
Ministry of Transport ang Communi-
cations (Shri Raj Bahadur): (a) No,
Sir.

(b) Does not arise.
(c) Does not arise.
(d) Does not arise.

Shri Indrajit Gupta: 1 would like
to know whether it is not a fact that
in the case of tourists coming or in-
tending to come from the Soviet
Union or other East European countr-
ies there is a restriction imposed in
number, in the number allowed every
year, as compared to the tourists from
America or England?

Shri Raj Bahadur; There is no res-
triction whatsoever imposed from our
side. The fact of the matter is that the
“In-Tourist”, which is a department or
organisation in the USSR which or-
ganises and controls the visits or tours
of Russians to this country, insists and
they are anxious that we shouid send
a specified number of iourists to their
country as against the number sent
by them. This is not possible for us
in view of our foreign ~xchange posi-
tion.

Shri Ansar Harvani: Is therec a bar-
ter system in tourism also?

Mr. Speaker: Order, order,

Shri Raj Bahadur: It is not possible
for us to do that in view of the foreign
exchange restrictions on tourists going
out for pleasure.

Shri Indrajit Gupta: I do not quite
follow as to what is the effect of that.

Shri Raj Bahadur: As far as we are
concerned, we would welcome an un-
limited number of tourists from USSR,
but in return it is not possible for us,
keeping in view our limitations of
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foreign exchange, to send the required
number of tourists there.
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Shri Vidya Charan Shukla: May I
know whether the Indian Tourists De-
partment had been in contact with the
“In-Tourists” organisation of the USSR
and whether we have sent any tourists
in exchange for Russion tourists re-
ceived here in the past?

Shri Raj Bahadur: Our Tourists
Department is in contact with them.
In fact, in 1956, for the first time, they
organised a party of 500 tourists from
the Soviet Union which came to India.
In 1957 restrictions were imposeq on
our tourists going abroad on account
of foreign exchange restrictions. In
1958 and 1959 a delegation of “In-
Tourists’ came here and they wanted
that there shouldq be some sort of
agreement by which at least 500
tourists would be sent tec USSR from
India against 1000 sent by them. A
hard and fast rule of that sort was
not thought to be proper or practi-
cable.

Lang Acquisition

*1411. Shri Shiv Charan Gupta: Wil
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that Public
Limited Companies have been approa-
ching the State Governments and the
Administrations of Union Territorles
to acquire lands for them under Land
Acquisition Acts and many Companies





